ORIGINATL APPLICATION NOC, 308/97
s /
Date of Decision Z /
YV Kulkarni Annlicant
AULKArn 3 ApDLlCany
Advocate for the
Shri ©6.8.Walia Applicant.
VERSUS
Union of India & Crs. Respondents
Advocate for the
Shri V.8 Masurkar Respondents
CORAM

The Hon'hle Smt. Shanta Shastry, Member (A}
s P . ~ JRPU 15)
(1) To be referred to the reporter or not
(ii) Whether it needs to be circulated to other o
Renches of the Tribunal ?
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